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cine, New Delhi, for the year 1980-81 

getber with Audited Accounts. 

(ii) A statement (Hindi and English ve1-

sion ) showing reasons for delay in laying ,. 
the p:ipers entione~ at (5)(i) above. 

[Placed in Library. See No. L T-4395/82] 

6) A statement (Hindi aed English ver-

sil'to ) (i) correcting the repiy given on 
the 22nd April, 1982 to U nstarred Ques-
tion No. 9087 by Shri Rajesh Kumar 

Singh regarding arrangement for Blooc! 

T r:msfus10n in G.B. Pant llv~ it l, New 
D elh1, and (ii) giving reascins for delay in 
correct mg the reply. 

I Placed in Library. e~ N 0. lT-4396 /82] 

(7) A copy of the Annual Report (f1indi 
and English versions) of the Cancer Insti-

tute, Madras, for the year 198 l-82. 

(8)  A copy of the Audit1.:d Accounts 
(Hindi and English versions) of the Ct!ncer 
Institute, Madras, for the year 1981-82. 
[Placed in Lihrary. See No. LT-4397 /82) 

Annual Report Gf Centrc1J Institute of 

Hindi, Agra for 1980-81 and a statement 
for deloy 

THE DEPUTY MINISTER IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WiELFARE 
(SHRJ P. K. THUNGON): I beg to lay 
on the Table : 

(1) A copy of the Annunl Report (Hindi 

afrd English versions) of the Central Insti-
ture of Hindi, Agra, for foe year 1980-81 
along with Accounts end the Audit Re-
port thereon. 

(2) A statement (Hindi and English ver-
sions) showing reasons for delay in laying 
the Annual Report of the Central Imtitutc 

of Hindi, Agra, for the year 1980-81. 
[Placed in Library. Soo No. 4398 /82] 

12.08 Hhrs. 

Mell!lBges Crom Rajya S1bba 

SECRETARY : Sir, I cave to report 

the following messages from the Secretar)'-

General of Raj ya. Sabha-

(i) "In accordance with the provisions 
o f rule 127 of the Rules of Procedure a.au 
Conduct of Business in Lhc Rajye. $abha, 
l am directed to inf~r  tlie I.ok Sabha 
thJt the Rajya ~. bb::i., at it ·itting held 
on the 3rd Augu:;L, 1982, agreed without 

:1r.y a mendment to the Salary, Allo wances 

«r:d Pension of Members of Parliament 

( .. rnendment) Bill, 1982 .. whi.:h was pas ed 
by the  Lok Snbha at its sitting held on 
the  2 I st July, 1982.'' 

Iii) ''In accordance with the provisions 
o r rule 127 o f the Rules o f Pro:edure and 

Conduct of the Busines i 1 t ~ R ajya 
Sabha, I ~  di ected to inf 1 m the Lok 

Sabha that ihe H..ajya Sabha. at its sitting 
held on the 3rct Augu ·t. 1982. agr ed wi b-

out-any a mendment to the Chaparmukh-
,<yilgh:1t Railw<iy Line and the Katakhal-
Lil(lhazar Railway Line (Nationalisation) 
Bill. 1982. which was pas ed by the l.ok 
Sabh·1 at itfl sitting held on th! 21st July, 
1982." 

12.09 hrs. 

Le:1ve of Absence from tl1c sittin3!1 of 

the House 

MR. SPEAKER : The Committee on 
Absence of Member from the Sittings of 
the House in their Ninth Report have re-
commended that Leave of Ab ence be 

granted to the following l\.flembers for the 
periods mentioned against each :-

J. Shri Kri hna Chandm H alder- 8 July 

to "i3 Atlgl s:. 98~ ~i ~t  Session) 

2. Shri Moti Bhai R. Chi111dh.:ni- 9 ruty 
to l 3 Au1wst, 1982 (Njnth Sc$'>i,Jn) 

3. Shri H. G. Ramuhl-!4 July to 7 
Aug•J t, ·.'.)82 

4. Shri Subodh Sen-30 Mar ·h ''' 30 
April, 1982 and 6 July to 3 August, 
1982 .Ei~ t  Session and Ninth 
Session). 


